. GENTRAL ADMINISTRATIVE TRIBUNAL
e ¥ .. BANGALORE BENCH

Seccnd Floor, B
Commercial Complex,

Indiranagar,
Bangalore~560 038.

Dated:=- G_M,_AA( 1994

970 of 1993

APPLICATION NUMBER:

: T RESPINDENTS:

Sri, Srlnlvesa and tuo Others, v/s. The Personpel Ofpicer,Southern
Te. ‘ ) Rclluay BanOclore and Other,
1. | 8ri.R Srlnlvasan ﬁdVOCete, -

_ | _ 4155/1 Bth—&-Cross B~ Block,‘
- BelgiineecEeinnd Stece,

2. :  $he Divisionel Personnel Officer, o .
‘Southern Railuay,Bangalore City.

3. srim&.N.Venugopala Gouda,ﬁdﬁocaté,
T No;S/Z,Upsteris,R.V.Road,Bangelore-d.

1
|

Subject:~ Forwarding ef conies ¢f +he Crd..s passpd by -the -
Gentral admiinistrative Trib unal Bangaloxe. Lo
Please find . encloseu Ferewith a copy of tha URDCR/

STAY URDER/INTERIM ORDER/, passed by this Tribunal in the above
. .mentioned application(s) on___27th May,1994,

- 2 “ DEPUTY REGISTRAR
JUDICIAL BRANGHES,

. Yoz



I/

CENTRAL ~ ADMINISTRATIVE TRIBUNAL
BANGALBRE BENCHsBANGALORE

APPL ICATION NO, 970/1993
DATED THIS THE TWENTYSEVENTH DAY §F MAY, 1994

mr. Justice P.K. Shyamsundar, Vice Cheirmen

Mr. V. Ramakrishnan, Hembar(h)

1. Sri Srinivasa
Adopted son of late
merasaama, Major.

2, xum, Sridevi
0/o. Late Narasamme
Minor, represented by
pstitioner no.1, Srinivasa

Both are residing at

Reilway Quarters

No.164/8, Ashokapuram

Mysore South _ _
Southern Rajilways, Mysors. oes Applicants

(By Shri R, Srinivasan, Advocate)
ve,

1. The psrsonnsl pfficer
Southsrn Railway
Bangalors,

2, union of India
- represented by Gensral Maniger
Southern Ranuay, park Tom
madras, ‘ _ . eeo Respondents.

(By Shri A.Ne Venugopal Gowda, Advocate)

0 R _D E R

(Juatiw MEe PoKe Shyemsundar, Vice Chairmen)
M’t.ar this matter was hsard for quite soms

. time, Learnsd counsel for the applicant after consulting

his clisnt stated that this application wmey be dismissed

5 ‘/'?
. 8c withdrawn with libarty to file a suit for Weclaration

- that the applicant is the adopted son of Smt. Nsrasamme,(dsad)

ar ersiyhily exployee in ths Rellwsys, W racord too
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